M/s Piyush Colonisers Limited
(Company under CIRP)
List of Creditor Others (provisionally admitted) as updated on dated 02nd Jan., 2021

|This list supercedes all lists issued earlier in this category of Creditors

i Amount :
: Amount Claimed 8 Security
Sr. No. |Name of claimant Provisionally
(Rs.) - Interest
Admitted (Rs)
1 Mahesh Kumar Goel 32,89,263 20,00,000 Nil
2 Haryana Police Housing Corporation Ltd. 53,37,000 53,37,000 Nil
3 |Suman Bala 20,17,852 11,00,000 Nil
4 Brahma Nand S/O Charan Singh 9,05,000 5,00,000 Nil
5 |Chanderwati 2,58,000 1,50,000 Nil
6 |Chattar lal 3,30,290 2,00,000 Nil
7  |Kanti Devi 23,65,900 2,00,000 Nil
8 Narender singh 25,80,000 15,00,000 Nil
9 Nawal Singh S/O Mohan Lal 8,14,500 4,50,000 Nil
10 |Reena rani 2,85,000 1,50,000 Nil
11 |Savita 12,98,500 7,00,000 Nil
12 [Suresh Kumar 8,63,862 5,00,000 Nil
13 |Subash chander Gandhi 17,20,712 7,43,700 Nil
14 |Rukmani Devi and Ravinder Kumar Goswami 22,84,471 18,00,000 Nil
15 [Rekha Garg 1,00,000 1,00,000 Nil
16 |Abhishek Singh 50,75,000 29,00,000 Nil
17 |Anita goyal 2,50,000 2,50,000 Nil
18 |Geeta Goyal 10,00,000 10,00,000 Nil
19 |Sudama Singh 38,50,000 22,00,000 Nil
20 [Nishant Azad 5,00,000 5,00,000 Nil
21 |Chander Kant Azad 20,00,000 20,00,000 Nil
22 [Rajesh Gupta 13,32,090 8,00,000 Nil
23 |Vishesh Gupta 4,68,000 3,00,000 Nil
24 |Rajesh Gupta HUF 15,60,000 10,00,000 Nil
25 |Mamta Gupta 16,38,000 10,50,000 Nil
26 |Mohan Electrovision 33924055 25,00,000 Nil
27 |Sunita Kapoor 26,90,219 15,00,000 Nil
28 |Surinder Kumar Kohli 9,64,055 5,00,000 Nil
29 [Usha Kapoor 9,41,863 5,00,000 Nil
30 |Rajrani Bansal 5,00,000 5,00,000 Nil
31 |Sukhveer Singh Solanki 5,00,000 5,00,000 Nil
Sub Total Creditor Others (D) 51111632 3,34,30,700
Note :
Claims have been provisionally admittted on the basis of documents received with claim. Upon
1 |subsequent verification of claim, the claim may be rejected/ accepted as it is / accepted for a
reduced amount .
In terms of Regulation 12 of IBBI (Corporate Insolvency Resolution for Corporate Persons)
2 Regulations, 2016 as amended upto date, this list includes creditors whose claims have been
received in terms of Regulation 12(1)&(2) and subsequent court rulings in this regard.




M/s Piyush Colonisers Limited
(Company under CIRP)

List of Contingent claims in the category "Other Creditor" as updated on dated 02nd Jan., 2021.

This is subject to unconditional submission of claim in Form F by LICHFL

; Amount Claimed | Amount Admitted |Security
Sr. No. [Name of claimant ;
(Rs.) contigently (Rs) |Interest
See Security
1 LIC Housing Finance Limited 1,55,91,81,218 14,17,00,000 Interest
Note No. 1A
[ [ sub Total Contingent Creditor Others (S1) |  1,55,91,81,218 [  14,17,00,000 |

NOTE :

1 |Claim of LICHFL is on account of invocation of Corporate Guarantee provided by CD in favour of third

2 |Contingent admission of this claim is without prejudice to our rights in terms of IA4679 of 2020.

LIC Housing Finance Limited :
1A |vi) Personal Guarantee of all directors namely :
Additional Security : (Provided by Piyush Colonisers Ltd)

[ [ Grand Total Contingent Creditors  (S1) ] 1,55,91,81,218]

14,17,00,000 |




